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BY HON'BLE MR, S, R, ADIGE, VICE CHAT A1 AN ()

Heard both sides . on C.p .‘No.77/99, alleging

contunacious non-implementation of the Tribunal's

order dated 21,4.98 in 0A No.324/97.

2, It appears to us that ths reason for

raspondents not engaging applicant is not so much

bacause of his alleged unreliability, misconduct
and taking out the confidential racords of theg

Gmmission, as referred to in para 5 of their reply,

3 These allegations do not appsear to have bgsn
pressed by respondents when 04 Noo324/9 was hea rd,

because the Tribunal's ordsy dated 21.4,98 contains

n i i : ° A
0 discussion about them, ang cannot nou bg iy wkag
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by respondents to awid implemsnting thd

order dated 21,.:"4.'98,

4, In any case applicant's cownsel Shri Khokha
has assured us at the Bar that applicant will give
a written undertaking to perfom his duties sincerely
and with dewtion hereafter, and will gi ve no cause

to respondents to make any complaint against him,

S ' On receipt of such written undertaking,

4ap,plican,ts should ensnqage spplicant as a Casual

Labourer within two months f rom the date of receipt
of a copy of this o rder,on the clear wunderstanding
that if he gives cause for any complaint to them,
they will be at libarty to disengage him forthuith,
éf’te: giving him reasonable opportunity to aexplain

his onducte

6. Subject to what has bssn stated above, ths
C.P; is disposed of.,- Notices against respondents

are discharged.
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